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and technologjsts. Under Lhis pro-
gramm e steps are being t a ken to fi ll 
up au vacant pos s in sc ence aa d tech-
nology in governmental, n on-go ··er n-
~al and pu blic sector u ndertaki ngs ; a 
National S&T Intrepreneurship Deve-
lopment h as been set up as Rn institu-
tional mechanism · to link idle S&T 
manpower with the unutilis.:d institu-
tional credit fac iliti es; and a consor-
tium of su rvey organisations is tmvi-
saged to undertake exploration of na-
tional nat ural r esources in diffe rent 
parts of t he country. These :.;:eps a re 
contemplated to ·ensu re optimum utili -
sa tion of the quaiift ed scientist and 
t echnologists in the count ry. 

Day Light Robberies in Capita] 

551. SHRI K. L AKKAPPA: Will the 
Minister of HOM'E AFFAIRS be pleas-
ed to state: 

(a ) whether there have been day 
light robberies recently in the canital; 

(b) if so, the details thereof, during 
the last 6 months; 

(c) whether some, young boys are 
involved in these crimes; and 

( d) the actio~1 con templated by 
Government to minimise such rniJbe-
ries? 

THE MINISTER OF STATE. IN THE 
MINISTRY OF 1-IOME AFF ARS AND 
DEPARTMENT OF PARLAMEN:TARY 
AFFAIRS (SHRI P. VENKATA-
S UBBHAIAH): <a) a :id (bJ . I'uiing 
the last six months viz. from 1-8-1981 
to 31-1-1982, 25 such cases ha ve been 
r eported. 

(c) Out of the 35 per son s arrested 
in these cases , 21 are !Jelow th€ a~e 

of 25. 

(d ) The following steps h ave b€en 
t aken to cur.b such crimes:-

(i) Increased p0lice vigil an~e . 

(ii) Intensive foot and mobile p at-
rollin 1~ mcludfog armed i;at r Urug 
with w-.1lkie-tal]de sets nd wireless 
fitted n 1otorcycles. 

( iii) -xction under the norm n.i pre-
ventive se tion s of Cr. P. (... against 
bad characters and criminals . 

(iv) Cont inuous drives by tf.e spe-
cial squade of t he d ist r icts to detect 
dacoits ro';Jbers and other bad cha-
racters by developing in tel :gcnce. 

(v) Surpr ise checking of t he vehi-
cles to detect those involved iu com-
mission of crimes. 

(vi) Strengtheni!1g of s urveillanl'..'e 
over known criminals. 

(vii) Organ:sation of Th"kri P ehra 
and patrolling by local resident s. and 
private chowkidars; in coordination 
with police patrol pickets. 

(viii) Special watch on r~ iea sed 
criminals. 

(ix) Posting of pickets ~1 t vulner-
able points. 

(x) Placing of barriers at select-
ed and strategic places. 

(xi) Stepping up of externment 
proceedings. 

(xiii) Inter-Districts meetings wjth 
the Police Officials of the oth~r nd-
joining States. 

Bonded Labour 

552. SHRI SA TY AGOP AL MISRA: 

SHRI VIRDHI CHANDER 
JAIN: 

SHRI SUDHIR KUMAR GIRI: 

Will the Minister of LABOUR be 
pleased to state: 

(a) whether Government have 
received any report from the States 
regar d i.ng the incide.,ce of bonded 
labour; 

(b) if so. names of these States and 
the number of such labourers; and 

(c) steps taken by Government to 
rehabilitate them, details thereof? 
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THE DEPUTY MIN1STER IN THE 
MINISTRY OF LABOUR (SHRI 
DHA::RMA VIR): (a ) and (b). The 
incidence of bonded labour system has 
been reported from ten States, viz., 
Andhra Pradesh, Bihar, Gu jarat, 
Karnataka, Kerala, Madhya Pradesh, 
Orissa, Rajasthan, Tamil Nadu and 
Uttar Pradesh. A statement showing, 
State-wise and year-wise, the num-

. ber Of bonded labourers iden~ified 1 
released and rehabili ta ted, as on 
31-12-1981, is attached (Anne.xure I). 

( c) The Act is implemen ted by the 
State Governments with a view to 
supplementing the States' efforts and 
accelerating t:he process of rehabili-

tation of freed bon<ied labourers, a 
Centrally Sponsored Scheme was in-
troduced m 1978-79 under which 
machin.g assistance, on 50: 50 basis, is 
provided to the States for the r ehabi-
litation of the bonded labourers. A 
statement indicating funds released 
under the Schicme, upto 31-12-81, is 
attached (Annexure II). 
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